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[ 8hri Easwara Iyer:
2066, Shri A. K. Gopslan:
Shri Tangamani:

Wil the Mimister of Works, Houslng
and Supply be plemsed to state:

() what 15 the work load on the
'‘B' Division of the Central Public
Works Department;

(b) whether the work load justifies
the existence of this Division; and

{c) o not, whether there 1s any pro-
posal to merge this Division with any
other Division?

The Minister of Works, Housing and
Supply (8hri K. C Reddy): (a) The
workloag of this mamtenance Division
for the year 1958-59 is about Rs. 18
lakhs.

(b) Yes
(¢) Does not arise.

Indian Birds and Animails for Foreign
Zoos

2887, Shrimati Ila Palchoudhuri: Will
the Mmister of Commerce and Indus-
try be pleased to state

(a) whether 1t 1s a fact that a large
number of birds and amimals have
recently been flown for Zoos abroad.

(b) if so, the total number of bird~
and ammals flown separately o
foreign countres during the year 1958
as compared to 1957;

(c) the names of countries to which
they were sent;

(d) whether these birds and animals
were s0ld or sent as gifts; and

(e) if sold, what was the total
amount received from each country?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) to (). Trade statistics do not
show separstely birds and animals
flown for zoos. A statement showing
country-wise exports of both birdg and
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ammals durtng 1957 and 1888 is laid
on the Table. [See Appendix V],
annexure No. 68]. Such birdg aund
amimals are mostly sold and only a
few are sent on an exchange basis

12.07 hrs.
PAPERS LAID ON THE TABLE

NOTIEICATION RE: AMENDMENT TO
INDUSTRIAL DispuTeS (CENTRAL) RULES

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Sbri L N Mishra): On
behalf of Shri Nanda, I beg to lay
on the Table, under sub-section (4) of
Section 38 of the Industrial Disputes
Act, 1947, a copy of Notification
No GSR 398 dated the 4th April, 1839,
making certain further amendment to
the Industrial Disputes (Central)
Rules, 1957. {[Placed in Library.
See No LT-1342/59.]

CORRECTION OF REPLY TO STARRED
QuestiIoN No 12

The Minister of Commerce (Shn
Kanungo): I beg to lay on the Table
a copy of statement correcting the
reply given on the 10th February
1959 to a supplementary by Shn V P.
Nayar on Starred Question No. 12
regarding Dyes for Handloom Indus-
try [Placed in Library. See No. LT-
1343/59 ]

12 08 hrs

*DEMANDS FOR GRANTS-—contd.

MiNisTRY oF FOOD AND AGRICULTURE—
contd.

Mr Deputy-Speaker: The House will
now resume discussion on the Demands
for Grants relating to the Ministry of
Food and Agriculture. Out of 8 hou's
allotted for these Demands, 2 hours
and 7 minutes now remain.

How long does the hon. Mimster
propose to take for reply?

*Moved with the recommendation of the President.
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The Minister of Food and Agricul-
dure (Shri A, P, Jain): One hour.

Mr. Deputy-Speaker: I propose to
«call the hon. Minister at 1°17 or 120
wa. After his reply, the cut motions
«ill be disposed and the Demands put
40 vote,

Dr. P. S. Deshmukh may continue
this speech,

Shri Goray (Poona): Does the time
«f 8 hours include the time for Minis-
ter’s speech also?

The Minister of Agriculture (Dr.
‘®. S. Deshmukh): I have only a
ghort time left and I will not touch
uponr any very new points. I will
wmerely give more informstion about
some of the points that were raised
yesterday.

At the outset. I admut that my
mathematics is unable to keep pace
with the calculations of my hon.
friend, Pandit Thakur Das Bhargave.
"He equated one lb. of milk with
several chicken, and then gave the
egtimate of what we are losing in not
atilising cow dung properly. 1 believe
‘that at least so far as the value of
»cow dung is concerned, his figures are
Jdikely to be probably nearer the mark.
But, so far as conservation of cow-
wlung is concerned........

Shri D. C. Sharma (Gurdaspur):
‘With regard to the consumption of
qnilk........

Mr. Deputy-Speaker: Order, order.
“There are so many voices that nothing
«can be heard. I do not know what
«difficulty the stenographers might be
experiencing. I would expect hon
Members just to listen to what is being
-said here,

Shri D. C. Sharma: I came to know
“yesterday that a seer of milk is equal
10 9 eggs. 1 want to kmow how many
<chickens can be equated with one seer
<of miik.

Dr. P, 8, Deshmukh: I am trying te
get this information and 1 hope, before
T conclude my speech. 1 would be able
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to supply some information to my
hon. friend. '

So far as conservation of cow-dung
is concerned, as also compost making,
Government has a very big plan, and,
I am glad to say that we. have also
achieved some resuits. The number of
places operating the schemes of com-
posting increased from 260 in 1944-43
to 2252 by the end of 1957-58. The

.total number of urban centres in the

Indian Union having some sort of a
local organisation for the collection
and removal of refuge is about 3,000,
It is aimed to cover all such towns
under the urban compost scheme to in-
crease the existing compost production
of 2.2 million tons to 3 million tons
annually, and effecting an appreciable
improvement in the quality of the
vompost prepared, by the end of the
Second Five Year Plan.

Similarly, we have not let alone the
rural areas. There also we have got a
scheme of intense activity. We have
already covered 1,000 blocks with the
appointment of inspectorg for compost-
ing. These people have trained so far
nearly 45,000 village leaders and
farmers to prepare better compost and
utilise all the waste that may be avail-
able. This will show that we have
also tackled this aspect of the problem.

So far as the utilisation of cow-dung
as fuel is concerned, this, as I am sure
every hon. Member of this House will
realise, 1s a very difficult question
And, I do not think any sensible man
will suggest that we should ban the
use of cow-dung as fuel by law. It
will be a very undesirable piece of
legislation. All that we can do is to
persuade the people and also to popu-
larise gas plants which we have, more
or less, perfected. There is a scheme
that every block should have at least
2 gas plants because, in the gas plant,
we will not only get the fuel but will
not diminish the value of the cow-
dung 50 far as manurial uses are
concsrned,

Similarly, g0 far as fodder is con-
terned, we have taken a large number
of steps and most of the suggestions
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which my hon. friend Shri Govind
‘Dasji made have been given effect to.

T do not think there remains any parti- -

‘cular important suggestion which we
have not accepted and in which some
steps have not been taken so far as
increasing the quantity of fodder is
concerned, which is very necessary,
and also its development.

_But, all these things take time and
what is possible within the time and
with the resources we have, we are
trying to do. Of course, it is correct
that due to foreign exchange diffi-
culties we have not been able to sup-
ply sufficient iron and steel for agri-
cultural purposes nor have we been
able to provide as much fertilisers as
there is demand. This has also come
in the way of going ahead with thc
schemes of irrigation because the
requirements of foreign exchange are
not forthcoming.

But, in all these things we are
making a serious effort to develop the
qQuantity available so far as the cattle
are concerned and all the suggestions
which my hon. friend Shri Govind
Dasji made—I] can safely say all of
thcm—are being implemented,

In order to give a few more details,
I would like to enumerate the items in
the scheme for the development of
food and fodder in selected areas in
village blocks. The important aspects
of this are as follows:—

(i) The appointment of Fodder
development staff;

(ii) Establishment of State Fodder
and Grazing Committees;

(iii) The establishment of Pasture
Administration blocks in com-
munity development blocks;

(iv ) The distribution of fodder seeds,
roots etc,, produced by the State
Farms and the Military Farms,
to cultivators;

(v) The feeding of selected cattle on
balanced rations; improvement
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of pastures of State Govémment
Farms; and

(vi) Construction of silo pits for
conservation of fodder,

The Central Government also does
not depend upon the initiative of the
State Government alone but gives a
subsidy, varying from 25 per cemnt to
50 per cent for all the above items, to
State Governments. In the same
manner, so far as compost is concern-
ed, we are giving every possible en-
couragement.

Pandit Thakur Das Bhargava
(Hissar): May I just put a question®
Can the hon. Minister kindly give us
the details as to how much money
has been spent so far and the improve-
ments made so far in any of the areas
in the last 5 years in the matter of
additional production of fodder and
cattle feeds.

Dr. P. S. Deshmnkh: I have men-
tioned some of the figures in giving
the details about the Town Compost
Scheme and I.have also mentioned....

Pandit Thakur Das Bhargava: In
reply to a question which I put in this
House it was mentioned that no money
has been spent in the First Five Year
Plan and in the 3 years of the Second .
Five Year Plan and only propaganda
has been done. I do not know how
the hon. Minister says otherwise. This
was the reply given.

Dr. P. S, Deshmukh: 1 have already
mentioned that 1000 inspectors are
already in position in 1000 blocks and
they have trained nearly 45000
farmers so far as better composting is
cancerned and composting is nothing
more than better utilisation of cow-
dung.

Pandit Thakur Das Bhargava: I am
asking about the increased production
of fodaer: now mucn money has been
paid, how much has been spent and
how much fodder has been added to;
and I am not asking about compost.
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Dz, P. 8. Deshmukh: I have not got
the figures here. Probably, my hon.
friend’s impression may be correct
that much expenditure has not been
incurred. But, since we have got a
scheme, I am sure, we will be able to
implement 1t, though the process may
probably be somewhat gradusl.

Then, the question was asked by my
hon friend about a lb. of milk being
equal to § eggs According to Health
Bulletin No. 23, which gives the
nutritive values of Indian foods and
was published by Dr W, R. Aykroyd,
Director, Nutnition Research Labora-
tory, in 1841, the calonfic value of
cow's mlk, buffalo milk and eggs 1s
18, 33 and 49 per oz respectively
ThYy mreans Glay die caiorufc vive of
one lb. of cow's milk 1s 288, and
buffalo’s mulk 528 The weight of
eggs which give the same calories
would be 5§9 oz compared with cow's
mlk and 1047 oz. compared with
buffalo mlk Taking the average
weight of an Indian egg (of Des:
type) to be 1§ oz, nearly 5 eggs
would equal a2 1b. of cow’s milk and
8 eggs a 1b of buffalo milk

Pandit Thakur Das Bhargava: May
T take it that the reply given by the
hon Minster of Food was wrong. I
put a question No. 2871 on the 27th
September, 1958 to the hon Minister
and he was pleased to give the rela-
tive values of all these tlungs as
against 1 seer of milk. Was that
reply wrong because what the Minis.
ter has said 18 quite different from
the one which the hon. Food Minis-
ter gave me?

M. Deputy-Speaker: This might
be heard and then. because the hon.
Minister has also to speak, he might
contradiction

§
2
£
E

8. So far as
buffale’s milk is concerned, there is,
it seems, a difference in the calcula-~

APRIL 8, 1980

Mr. Deputy-Speaker: Order, order.

Dr. P. 8. Deshmukh: This is some
question of details,. I nave not
examined it and 1 will certsinly get
expert opinion so far as my houn
friend's contention 1s concerned. But,
I think it 1s somewhat vague and not
a scientific opimion that buffalo mulk
creates some sort of dullness in the
brain It may be, probably, good to
have cow’s milk But we know the
comparative intelligzence of peoples
siting 1n this House also—tho<e who
confine themselves to cow's milk and
those who happen to have the mis-
fortune of having to take buffalo’s
mulk (Interruptions) 1 am unakle
to distinguish one from the other

Mr. Deputy.Speaker: We do not
make comparisons all are equally
good, whether we take buffalo’s milk
or cow's mulk, everybody 1s equally
good.

Dr. P. 8. Deshmukh: I hope my
friend would not insist too much upon
this preference for cow's milk so0 as
to bring some sort of a war between
the cow and the buffalo milk m this
country. Both animais are useful in
their own way and there are also
economic questions involved. There
are many people for whom to main-
tain a cow is far more costly than
mamntaining & buffalo. It is very well
for us to preach one thing or the
other but the economics must appeal
to the common man who is to feed the
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Shri 1. Eacharan (Palghat): Mr
Deputy-Speaker, 8Sir, 1 congratulate. .

Shri 1. Eacharan Sir, I congratu-
fate the Musters and the Maunstry
for the assistance given to Kerala
State to tide over the serious food
situation last year The problem was
very grave not only to Kerala but to
the whole country and the Mnistry
tackled the problem very carefully
and tactfully The price in Kerala 1s
very much higher than in other parts
of the country The purchasing
capacity of the people 1s very low
So the exusting price 1s higher than
what 1t was existing last year in this
period So, something has to be done
to reduce the price to the level pre-
vailing 1n other States Fcrmerly, we
used to get Burma rice and Tanjore
rice and people were accustomed to
prefer the Burma rice  But now-a-
days Burma rice 1s not available for
the Kerala State Kerala 1s deficient
in rice

Acharya Kripalani
They can get from Russia

Shri X Eacharan: It has to depend
upon outside supply  According to
the Kerala Government, the deficit 1s
about 8-7 lakh tons The southern

(Sitamarhi)
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right asking the Kerala Government
to purchase rice from Andhra But if
that 1s to be had, the Central Gov-
ernment ghould exercice the necessary
control over the purchases made by
the Kerala State

Much has been said about the
Andhra rice deal In this House it-
self when the matter was raised some-
time back the Food Minister has said
that he would await tae report of the
Commassion appointed by the Kerala
Government It has submitted its re-
port On page 82 of the report, it
says

“But when all the circumstanc.
es to which I have referred at
such great length are taken to-
gether there are strong grounds
for suspicion that tha deal was not
solely dictated by considerations
intrinsic to the rrerits of the
situation ”

It further says

“To answer bnicfly the two
matters referred to m~. I find that
the purchase of 5,000 tons of rice
by the Kerala Government mn
August-September 1957 was justi-
fied but that the purchase on the
terms of the present deal was not
having regard to the food situation
in the State, and that the pur-
chase resulted n avoidable loss
to the State”

That 15 why I have said that the Cen-
tral Government should have the
necessary control over the purchase
made by Kerala This purchase was
made through a private firm at Madras
about which also the report says on
page 61

“The present dea! was for the
supply of the rice of the va'ue of
Rs 25 lakhs of rupees The
Madras firm was quite unknown
i Kerala and, from what I have
already sald, there was nothing
in its antecedents to indicate that
it would be able to undertake a
deal of this magnitude *
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[Shri 1. Eacharan) .
Though such an observation has

been made, the Government has not
taken any action and it has again en-
trusted the procurement work to this
firm. Not only that. The report of
the Commission has becn totally re-
jected by the State Government.

Whenever the State Ministers, es-
pecially the Food Minister’s and other
Ministers come for ccnsultation or
conference to Delhi, they issuc a
statement here saying that they are
getting the assistance and help re-
quired by the Kerala State. But
when they go back to the State they
say that they are not getting the re-
quired assistance and so there is dis-
crimihatory treatment against e
Kerala State.

The southern zone was working
well and so it has to be retained as it
is. Reports have appeared i1n the Press
that the Madras Government had
represented to the Centre that each
State should form a separate zone and
the requirements of Kerala should be
met on a State to State basis. The
reason advanced is that there is a lot
of movement of rice and paddy from
Tanjore to Kerala. I think that there
is not so much movement as is stated.
The movement was less in 1958 than
in 1957. Even this year the move-
ment is very restricted and it is very
low. Kerala was the market of
Tanjore paddy and rice and that was
the normal trade market and this has
to be retained. Even now, the Gov-
ernment of Madras has controlled the
movement of paddy and it issues per-
mits to take lorry loads from Tanjore
to Kerala. The south zone has stood
the test of time. On the whole it has
benefited the people not only of Kerala
but the whole of that area. So, this
should be retained as it is.

As regards agriculture, Kersla is
utilising the maximum available lands
for cultivation. The tetal area under
paddy cultivation is about 1325 lakhs
acres. There is no scope for extend-
ing the area further or reclaim further
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area. Whatever area is available it
has been taken for cultivation, The
average yield per acre, according to
the State Government is 1537 Ibs. of
paddy. This has to be improved consi-
derably by improved meang of culti-
vation. Chemical fertilisers are not
available for the use of our cultivators
and we have to import them. But
whatever is available is not made
available to the cultivators at a time
when it is required. Our agriculture
departments have not changed their
policy and procedure. The ordinary
cultivators are not aware of the pro-
cedure. They require these things
only at the time of their use and then
only they will approach the agricul-
ture department. T{lere are some
difficulties of this kind and they are
to be minimised. In the same way
improved varieties of seeds are also
to be made available when and where
they are required.

Malabar which was a backward area
is still neglected. Even also in
the appointments to service under
State Government there is mis-
management. There is large scope for
increasing the yield by extending the
irrigation facilities.

In the Palghat District there is a
scheme which was investigated and
recommended by the previous Gov-
ernment. The Planning Commission
has not sanctioned that scheme. I am
referring to the Kanjirapuzha scheme.

t is a big scheme which, if under-
taken, will yield double the quantity
bf foodgrains that is now produced in
that area of about 80,000 to 90,000
acres of land. This scheme was
investigated even before the First Five
Year Plan and was found to be very
bseful. I do not know whether the
Kerala Government has recommended
it to be included at least in the Third

ive Year Plan.

Sir, there is no use of having so
hany big schemes which will produce
results only after:some long period.

Lly in the case of Kerala the
Serious food situation that is i
there can be solved by glving more
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irrigational facilities which will y:eld
quick results 1 would request the
Planning Commussion to take this as-
pect of the matter into consideration
and give priority to these things

With these remarks, Sir, I support
the Demands for Grants relating to
this Ministry

Shri Kamal Singh (Buxar) Mr
Deputy-Speaker, Sir, 1n the annals of
history our country has always been
a land of plenty attracting mnvaders
from outside right down the centuries
The Indo-Gangetic Plains with ouw
snow-fed perenmial rivers and the
coast line of Gujerat have all been
famous m the world Yet today we
are faced with the food problem, with
a dbad situation in which we cannot
feed our teeming mullions Today the
yield per acre here 1s the lowest m the
world

Yet Sir when we speak of or when
we consider questions like land
reforms, and when we talk of trading
in foodgrains and other matters, I
sometimes wonder why we have not
given more thought, or why we do not
consider the mam, the most crucal,
aspect, namely, to increase the yield
per acre and to produce more food It
makes me wonder why we side-track
leave the most important 1ssues

I admit that land reforms and other
problem that come before us are im-
portant in their own way, but surely
we should not side-track from the pro-
blem, the most forcetul problem which
1s 1 front of us And 1n dong so, if
we consider the demands and wants
of the agricultunsts, we will find that
what they want i1s more water, seed
fertilizers and the like

To me, Sir, 1t appears that the main
problem 1s of providing more water
Our water potential has often been
talked of in this House 1 wonder why
we do not give more emphasis and
:::t:? o::rtil entire attention to the
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I am sure brother Members will
agree with me that 1:n any part of
India, 1n any corner of India, 1if an
agricultunst 1s asked as to what his
want is, how he will increase his yield
his demand will be for water It 1s
not a hidden fact If that 1s so, should
we not pay more attention, should we
not devote our energies more towards
this Demand

In Bihar, today, we have schemes of
the Gandak, the Kos:, the DVC and
the Sone The Gandak scheme 1s stil}
in the offing The Kos1 scheme 1s
being worked at the moment The
DVC had given large promises but
as yet no irrigation facilities has been
released 1n Bihar So far as tne Sone
15 concerned 1t 1s the oldest canal
s¥stem 1 Bihar feeding the divisiom
of Patna, especially the District of
Shahabad which 1s the only surplus
district 1n Bihar A4 the moment the
Hihand will be discharging greater
supply of water into the Sone If we
do not harness this m time we may
have difficulties later on A sub.tan-
tial amount of money has already been.
sanctioned for renovation of canals.
Put until preiminary work 1s done
on the new barrage which, I believe—
I have rebeble information—~would
amount to Rs 3 crores, we will not
be able to achieve good results May
1 therefore, urge upon the hon Minis-
ter of Food and Agriculture to use hs
good offices for the allotment of this
amount  If these Rs 3 crores could®
be sanctioned and if prebmnary work
could be done on the new barrage—
Rs 3 crores is only one-fourth of the
total amount for the new barrage—
we can ensure better results This
should be done before the Riband
waters go into the Sone In that case,
I think, we can proceed in a better
way and we can also save some
amount of money :in the long run

Apart from this,—my experience 1s
confined to Bihar—] have been going
round the villages and I do not think
there 1s any part, any cormer where
there 1s no demand for a tube-well, ®
pumping set or for some other minor
ungational facility But the de-
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{Shri Kamal Singh)

mands are not met because, according
to the reply given by the State Gov-
ernment, they are short of money
It is true these matters are within the
purview of the State Government, but
should we not, in this House, try and
find out what are the actual require-
ments of the peasants? It is through
the pessants that our yield could be
increased.

\

Again, I would like to make @ men-
tion about the “usar” land, which
in U.P. comes to about 20 lakh arces
and in Punjab about 30 lakh acres. I
happened to visit the National Bot-
anical Gardens in Lucknow. I was
given a pamphlet there by the Dir-
ector, Professor Kaul of the Na-
4tional Botanical Gardens. He has
experimented on the reclama-
tion of usar lands at a fairly reasgn-
able cost, I think, when we are faced
with a food shortage, and the question
is how to increase our food produc-
tion, we should take into considera-
gion such schemes which would bring
in without very much cost an addi-
~tional output of grains.

Fertilizer is the second item in the
long list of requirements of the pea-
sants. The general complaint is that
the prices are a bit high which do
not go home to the cultivators. In
view of the fact that the Sindri Fer-
#tilizer Factory has been making pro-
fits and in view of the fact that our
State Trading Corporation is also
feft with a certain surplus, may I

Jowered a little bit so that it could
<come within rcach of cultivators?

On the question of improved seeds,
X am afraid I am one of those who
are rather critical of the scheme of
-seed multiplication farms. My reason
for that is that we could have achiev-
ed the same result by having a more
aggravated form of registered grow-
ere. That would have eliminated so
‘many things. It would have elimimt-
2d the question of acquiring land.
“You are going to spend Rs. 4 crores as
uid to the States in three years time
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for getting, I think, 3000 urm The
achlevement till Beptemlir is 1,902
farms already installed in -all the
States at a cost of Rs. 82 lakhs I
think we could achieve better resuit
by having registered growers. We
need not have all this paraphermnalia
staff etc., and we need not deprive
the cultivators of their land. About
land acqusition, I am sure the House
must be aware of the long pro-
cess that is taken for the acquisition
of lands in the ‘States. At the same
time, there is the necessity of the
cultivator of the area for getting
a particular kind of seed. But
the emphasis today s mostly on
growing paddy because  is the
easiest thing to grow. There is no
dearth of paddy seeds. The dearth of
seed, say in my area, is in respect of
the Kharif seed; the deerth is for
good maize seed, the early varieties
of maize and good jowar, and other
grains like that. The seed multipli-
cation farms in my area do not con-
centrate on those seeds. They would
rather have either wheat or paddy
because paddy especially is s0o easy to
grow. That is why 1 am against this.
I thought that we would have saved
a lot and that the registered growers
and the big cultivators in various
parts of India could have grown for
us and it could have gone to the NES
blocks where we could have seed-
grain stores. It would have been
much simpler.

In this regard, 1 would like to pay
a tribute to the very fine work done
by our Agricultural Research Insti-
tute and the ICAR, the work they
have done in agricultural research. I
would like to mention specially Dr.
especially
the latter who has brought out a very
fine book on agriculture which 1
hope many of my hon. friends here
have had the opportunity to go
through.

In this connection, I would like to
mention that this fine piece of work
that is being done by our Agrcul-
tural Research Institute Is -bwing
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wasted and does not percolate down
to the masses This could be done
# we have journels m regional
languages, m Hindi, etc At the mo-
ment there ig the journal called
Indsian Farmang, which 1s publihed
by the I C A R If we have more
journals m Hindi and 1n regional
languages, the masses could take the
benefit of i1t. Leave alone the State
Governments, for, as a matter of fact,
the State Governments at the moment
are not m a posrtion even to inform
the people on various matter< For
instance, I had personally made snme
enguiries about improved variety of
date tree and the ginger seed But
1 was not able to get much informa-
tion or assistance

I would also like to say a few
words on the report of the Agricul-
tural Admunistration Committee The
Agricultural Admunistration Com-
mittee have made certain very per-
tinent remarks and I would just men-
tion three points out of them First,
they suggest the replacement of 30 to
40 per cent of the adminustrative staff
because they do not consider that our
agnicultural admimstration staff i1s up
to the mark This 1s a very major
point worth consideration The second
point 1s that the service conditions
are inferior to those of other services
m the Govermment If we wish to
improve our agriculture, the service
conditions n the agricuture depart-
ments should not be inferior to those
in other services The third pomnt 1s
that the service rules have not been
revised 1n some States for as long as
25 years ‘These points, I think are
important and should be considered
I do hope that this report of the Agn-
cultural Administration Commuttee
would be gone into and steps taken
I respect of the recommendations

In conclusion, I would hike to say
that m our endeavours to increase
bur food output, we must realise that
the most important thing 1s to «dive
incentive to the cultivators. They are
not given that incentive I have no
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time at my disposal to make out my
case but there are so many things
which are mmportent The most m-
portant thing 1s that they should be
left alone They need not be told of
the mysteries of land reforms Let
them grow, and grow more The
fundamental basic amenities that they
want are roads and good admunistra-
tion on the part of the State Govern-
mentg so that if our agriculturists
have to go for a loan, they could
get 1t on the same day and not spend
tuime and money and wait there for
davs and ddys for getting a loan At
present, at every step, the egrnicul-
turist has to give, what 1s known
as gratuity So, the humble request
that I would like to make 1s, let the
agriculturists have fundamental,
basic amenities such as roads and
hospitals Though they are not direc-~
tly connected to agriculture as such,
they are most necessary

While we are discussing the sub-
ject of food and agriculture here 1n
Parhhlament or in Consultative or
other committees, the major issues
come before us What are they? The
major 1ssues are land reforms and so
many other things But then we are
side-tracking the most 1important
thing that 1s how to increase our
food yield which 1s the lowest in the
world I can only hope that the
transformation in our approacn could
come before 1t 1s too late

Shri D A Katti (Chikodi) Sir,
looking to the food situation m the
country, I am rather forced to say
that unfortunately our Government,
headed by an emunent person hke
Shr1 Jawaharlal Nehru, has failed to
solve the food problem even though
his Government has been vested with
all the powers, and if need be, with
dictatorial powers On the contrary,
in recent years, the food situation has
been worsened and especially this
year the situation 1s hopelessly hor-
rble In spite of this situation our
hon Mmuster n charge of the Food
and Agniculture Mimistry says that
thus year it has been possible to get &
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bumper crop and that the food situa-
tion is quite all right, But what is
the fact? The Minister, it seems,
believes in the figures supplied to him
and he is satisfled with the figures.
But I think he is not concerned with
the real situation. He is not concern-
ed with the lot that has befallen the
people.

Today, as we see, the situation is
tense. Never before have the prices of
foodgrains gone so high. They are so
exorbitant that the poor people and
even the middle classes are not able
to purchase the foodgrains or that
quantity of foodgrains which they re-
quire, These peanle ave living tekher
in semi-starvation conditions. Whether
the people are happy and whether
they get sufficient food is not to be
judged by the figures nor by seeing
the care-free birds roaming about
Connaught Place. But you must visit
the villages; go to the villages and
see the life. You go to any humble
cottage of any humble citizen and
see what he eats there and then the
Minister will come to know about the
position. 1 have seen. People are
actually starving. But our Ministers
refuse to go to the villages. They
have no courage to see the real life.
They are afraid of seeing the real
position

Today, in respect of food. the peo-
ple are facing such hard times that
we must all thank and especially the
Minister should thank his stars that
hunger marches are not stormuing this
Parliament. This food problem is a
basic problem and unless this problem
is tackled successfully it will never be
possible to achieve success in any other
thing. You can never make the Plan
successful otherwise. The basic need
is f00d, and you must be able to satisty
the need. But the Government which
is not able to feed the people, which is
not able to solve the problem of food,
is incapable of doing anything that is
great, and as such the Government
not fit to oven.

v
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1 do not say that the
is not making any attempts. It
making attempts to improve
position, but there is no sin
those attempts; there is no purity
there is no vision. For example, dele-
gations are sent to foreign countries
to study agriculture, Again, agricul-
tural research is being carried om.
But the knowledge made available
and the suggestions made by the
delegations, I think, are not made use
of. Secondly, the peasants are aided
by way-of loans to improve their
land. But according to my informa-
tion and experience, the money is
not spent properly. There is mere
waste. First of all it becomes very
difficult for the peasant to get the
money. Secondly, if he gets the
money, he spends that money not on
the improvement of land, but ©On
marriages of his children and so on.
This is how money is wasted and
there is no improvement at all,

g
'

Thirdly, rice zones-are created. My
constituency in Belgaum District
comes in this Zone. Before the zone
was created, rice was available at 7
or 8 ennas a seer. But after the cre-
ation of the zone one seer of rice,
costs 11 annas The reason is every-
day hundreds ©of trucks are crossing
the boundaries for the police are so
horribly corrupt. I have never seen
such corrupt police; every-day they
are making hundreds of rupees. In a
public meeting I had condemned
this. Then, under the grow more food
scheme, unecessarily money is wast-
ed. There is an attempt to irrigate
the land too by spending crores of
rupees  Irrigation potential 1s made
available, but that irrigation potenti-
al is not made use of and fully uti-
lised for getting more food. So, every
attempt made in this direction has
defeated the purpose.

When the situation goes beyond the
control of Government, they condemn
the hoarding tendency, profit-making
tendency, etc. Sometimes they curse
the “blind God™ for no rains. In spite



food is very costly. The situation is
tenge and beyond the control of Gov-

whole issue and to adopt some wise,
practica] eand more powerful remedy.
All this trouble has started because
we are not having more production.
More food production and equitable
distribfition of the produce are the
remedies to raise the standard of life
of the people.

Now, after failing in all the at-
tempts, Government have decided to
adopt another measure, viz., co-oper-
ative farming. This method is con-
sidered very novel and effective. After
the Nagpur resolution, the subject
has become a burning problem in all
circles and the subject is being dis-
cussed at length. Some people oppose
it. Even in the Congress there are
people who oppose co-operative farm-
ing. There are some who support this.
Those who oppose it say that it is
something coercive. They feel that it
affects individual liberty and it is not
consistent with democratic institu-
tions. Some express the fear of blood-
shed, this and that, as if the heavens
would fall if co-operative farming is
brought into force. Those who support
it feel as if they are doing som:ething
miraculous and it 18 going 10 make
this country immediately JIAAT, THAT
But T feel this is not so miraculous
as it is propounded to be. As a matter
of principle, I support co-operative
farming. As a matter of principle, no-
body will oppose co-operation whe-
ther in the field of farming or in any
other fleld. My party, the Republican
Party, supports co-operative farming.
But at the same time, we feel that as
it is propounded, it is rather a half-
hearted measure. We feel there is no
socialistic and scientific approach in
it, rather a blind trial and error
method is adopted. The main objective
is to get more food and, I believe, to
create a sense of co-operation among
the peasants. But the question is
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whether it will be possible to get
these things by this scheme.

I feel that co-operative farming,
about which so much is talked about,
does not tell us whether land reform
will precede co-operative farming
and, if so, what will be the nature of
the land reform. To me it appears
that land reform must precede co-
operative farming and that land re-
form must be such as to ensure a
fair deal to the actual cultivators and
brevent exploitation, Without land
reform, any attempt to have co-
operative farming will simply be e
farcc and will ultimately fail. The
Indian Delegation to China on Agra-
rian Co-operatives have suggested
that in order to form Agrarian Co-
opemative, it is necessary to create a
favourable atmosphere and that at-
mosphere should be one of equality
and non-exploitation. In creating this
atmosphere, land reform will play a
vital role They further say that land
reform should have two objectives,
firstly discouragement of cultivation
by hired labour and secondly availa-
bility of land to thuse who want to
live by working on it. The scheme
behind these suggestions, I believe, is
to make the tiller the owner. But the
members of the delegation were not
bold enough to state that but that is
the spirit behind it. I also feel that
the land should belong to the tiller.

But mainly cultivation is done
through hired labour. The disparity
in land holdings will show how it is
true. The data collected in the Agricul-
tural Labour Enquiry in regard to
mal-distribution of land are repro-
duced in the report of the Indian Dele-
gation to China on Agrarian Co-
‘Operatives: 13‘6 per cent of the peo-
ble are having upto 1 acre; 17°3 per
cent have 2'5 acres; 17°0 per cent
have 2'5 to 5 acres; 15'5 per cent have
5 to 10 acres; 131 per cent have 10
to 25 acres and 4'5 per cent have more
than 25 acres. These figures show that
about 17 per cent of the people are
holding about 87 per cent of the land
and 83 per cent of the people are

~
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holding 33 per cent. of the land.
Those 17 per cent of the people are
not able to cultivate by family labour
€7 per cent of the land They culti-
vate this land through hired labour If
you want to check cultivation through
tured labour, 67 per cent of the land
will be made available to the actual
workers on the land. 50 per cent of
the people are such that they are either
landless or hold 1 or 2 acres only If
that land 1s made available to these
people, they will willingly jomn the
co-operatives and the co-operatives
will be successful

So, my submussion 1s, to make co-
operative farming successful to have
equitable distribution of wealth, <o
avord a probable bloody revolution,
because the people are no longer pre-
pared to be beasts of burden any
longer Let not socialist pattern of
society be an empty slogan This land
can be redistributed to those people
who are prepared to cultivateit Com-
pensation should be paid to the per-
sons who are holding this land If
this remedy can be adopted, I am
sure co-operative farmung wil! be suc-
cessful, otherwise, 1t will muserably
fail So, don't unnecessarily hanker
after that and don't lull people into
false hopes

13 hra,

Mr Deputy-Speaker: That one
minute 18 gone

Shri D A Katti: I will conclude just
now.

Mr Deputy-Speaker: I am. sorry
Now Shn K. S Ramaswamy.

Shri K 8 Ramaswamy (Gobichet-
tipalayam) Mr  Deputy-Speaker,
agnculture 1s the base of the Plan
and top priority 1s to be given to
agricultural production But I find
that top prionfy i1s given to the dis-
tribution of foodgrains than to the
production of foodgramns That 13 the
defect of our system If we really
want to attain self-sufficiency, if we
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want to increase our food production,
we should adopt the method of inten-
sive cultivation, and intensive culti-
vation depends on the fertility of
the soil, What have we done to im-
prove the fertility of the soil Here
I want to quote certain figures of the
anticipated requirements and actuak
supply of ammonium sulphate for the
past few years. In 1956 the actual
supply was 6 39 lakh tons as against
the requirement of 6 75 lakh tons; in
1957 1t was 7 20 lakh tons as aganst
the requirement of 8 lakh tons, in
1958-59 1t was 822 lakh tons as
agamnst the requirement of 9 lakh
tons In 1059-60 we expect to supply
only 50 per cent of the actual require-
ment of 18 8 lakh tons

Then, if we look into the area
under food crops, whereas it was
25,22,69,000 acres in 1952-53 in 1957-
58 it was 267372000 acres, an in-
crease of 1,51,03,000 acres But mnec-
rease 1n the supply of fertihser 1s
only 2 49 lakh tons during the course
of the five years

In this connection, 1 would Lke
to quote the relevant portion from
the Report of the Fourth meeting of
the working party on fertiliser held
at Bangkok in 1953, where they say:

‘“There 15 also a steady decline
i paddy yields in India from
year to year and this 1s attribut-
ed to the low organic matter and
nitrogen contents of the soil In-
tensive cultivation of land with.
out proper replenishment of the
nutnents removed by the rice crop.
lack of irrigation facilities and
uncertain rainfall conditions have
also contributed to this dechne ..

On the whole an increase of
225 1bs per acre of paddy 1s found
to be possible by suitable com-
binations of Nitrogen and Phos-
phates in the various States

At present only a small fraction
of the total ares under paddy in
India gets the benefit of fertil-
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izers. The indigenous manures
are in short supply and there is
possibility of increasing fertilizers
usage if the fertilizer is made
cheaply available through Gov-
ernment agencies.”

‘Then they say:

“In Japan the yields have been
steadily increasing since 1899 as
a result of eficient fertilizer prac-
tice. It is estimated that the pro.
duction of paddy in Japan would
fall by 20 to 30 per cent, if chemi-
cal fertilizer 13 not used.”

Now when we want more fertilizer
to be given to the agriculturists, the
Government say: we have shortage of
{foreign exchange and so we are not
prepared to import much of fertilizers.
I am told that by using Re. 1 worth of
fertilizers we can get Rs 3 worth of
foodgrains in return. If that is so,
then, instead of spending crores and
crores of rupees on the import of
foodgrains—we are spending Rs. about
140 crores on import of foodgrains—f
we 1mport more of fertilizers, then I
think we will be able to increase the
food output enormously with the result
that next time the import of food-
grains will be less. It will even re-
sult 1n surplus in food production.

Here 1 want to refer to the recom-
mendations of the Agricultural Ad-
mimstration Committee:

“The Committee has pointed out
that there 18 a general feeling 1n
the States that not only sufficient
fertilizers are not being allotted
by the Government of India, but
the fertilisers allocated are not
received by them regularly and i
time for application to crops.
The Committee has further re-
commended that centrally ad.
ministered godowns, which are
conveniently situated in several
parts of the country should be es-
tablished tg receive and store
fertilisers for supply to the con-
suming areas. The Committee
has also recommended that the
payment of interest charges of
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fertiliser loans advanced by the
Centre to the States may also be
deferred till such time the fertili.
ser is actually required for use of
the land.”

The fertility of the soil is going down.
That is why for the last 4-53 years
the output of foodgrains i1s decreasing,
as can be seen from the following

figurea:

Tons
1953-54 6,82,34,000
1954-5S 6,64,02,000
1955-56 . 6,52,62,000
1956-57 - . 6,81,88,000
1957-58 . . . 6,15,30,000

So, it 1s going down every year. Unm-
less we improve the fertility we can-
not increase the production. So, I
am surprised to find that propes
attention 13 not given to this aspect
The Commerce and Industry Mins-
try 1s not co-operating with the Minws-
try of Food and Agriculture in the
matter of supply of fertilizers I
would say that the Food and Agricul-
ture Munistry should emphasize and
fight its case with the Planning Com-
mussion and the Commerce and In-
dustry Mimstry for the setung up of
more factories. Whenever any ques-
tion on this subject 1s asked they say
it will be considered”. Even to-
day the hon. Deputy Minister said
that plans for the factories will be
finalised soon I do not know when
it will be finalized. A production
committee was set up in 1854 with the
object of setting up a factories the
target of which in 1961 will only be
1,71,000 tons of fertilizer. When we
need 15 lakh tons of fertilizer and
when our indigenous production
now 13 only 402 lakhs, the target
for this factory in 1962 is only 1,72,000
tons I do not know why planning
18 done m this way in the matter
of agriculture.

Then it 1s curious to find that wher
we are in short supply of fertiliser,
a lot of fertilizer 1s being exported
For example, take the case of oil
cakes. Here ] would like to give
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some figures about the export of oil
cakes. The figures are as follows;

Tons
1954-55 - 39,397
1955-56 1,62,702
1956-57 . . . 56,344
11 months of 1958 65,659

Qil cake is a very valuable fertiliser
in our country; it is also a part of
the food of animals. 8o, this valuable
oM cake should not be exported. Its
export should be stopped immediate-
ly. Because of its export, the price
of oil cake has gone up from Rs. 18
per bag to Rs. 25 per bag. The Minis-
ter for Agriculture stated two days
back that farmers were not educated
in the use of fertiliser. But because
we are not using fertilisers, a big
portion of our foreign exchange is
being wasted for import of foodgrains.
Therefore, I would suggest that imme-
diate steps should be taken to survey
the soil, examine the soil and to edu-
cate the people on the best use of
fertilisers—what fertiliser should be
used and how. That can easily be
done within one year or six months
by the agricultural departments in the
various States if a proper machinery
could be set up.

The Agricultural Administration
Committee has again recommended:

“The purpose and functions of
the Agricultural Departments, ac-
cording to the Committee, should
be not only to provide facilities
for education and training the
personnel required for manning
the services connected with agri-
culture. The Agricultural De-
partments should demonstrate to
the farmers better methods of cul-
tivation and disseminate know-
ledge about these methods through
various audio-visual channels and
organise farmers for adopting the
improved tecMniques of crop pro-
duction and working together for
purposes of common benefit in
aetivities such as land develop-
ment, protection of crops, market-
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ing and organisation of self-help
programmes. The supply of
seeds, fertilizers, implements,
agficultural machinery and plant
protection equipment etc. is neot
considered to be the legitimate
role of the Department of Agri-
culture though this is certainly
the function in the opinion of the
Committee, of the Welfare State.
The Committee has recommended
that it is necessary for the agri-
cultural extension staff to concen=
trate solely on educating and
organising the farmers to produce
more; in other words, the depart-
ment should deal with techrical
knowledge and education rather
than trade in supplies.”

But this is not what the department
is doing. It is concentraflng more in
trading in foodgrains and supply
than on production. Not only that.
Fertilizer is not supplied to farmers.
We are not given other materials.
Take, for example, iron and steel. In
1957-58 the supply of iron and steel
was 60,000 tons as against the require-
ment of 3 lakh tons. In 1958-59 the
supply was 1,00.300 tons as against
the requirement of 364 lakh tons.
In the case of scrap iron the supply
was 12,000 tons as against the re-
quirement of 60,380 tons. Because of
this shortage of iron and steel the
price of agricultural implements are
going up. Not only the price of agri-
cultural implements but even the
prices of fodder, bullocks, wooden
implements have gone up. So, the
cost of production of foodgraing has
gone up. But when there s a
demand for fair price I hear the
Minister saying that fair price has
been fixed after taking into considera-
tion all these factors. 1 would say
that the farmers should be given a
higher price. '

These people in the towns and
urban areas, workers, Government
servants, etc. I am afraid, are ex-
ploiting the agriculturists. They are
able to voice their opinions well.
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They have got the papers in ther
hands; they have all sorts of means
of publicity with them. Poor peasants
and farmers are not able to press
their views thas the price of their pro-
duce gshould be based on the cost
of production 1 do not know if the
price of any other article is not based
on the cost of production

] wish to say a few words on State
trading in foodgramns  State-trading
in foodgrains will never be a success
It will completely end m failure
Don’t repeat a nustake of the past
Let us not do something which would
need a XKidwa: or Rajajyi t» come to
our rescue It will fail If there 1s
increased production, there will be no
question of distribution 12 there s
enough production of foodgramns, 1t
a Iree market is allowed, the law of
supply and demand would vork and
prices will go down Prices rise
¥ Government go and purchase If
there 18 any hoarding or if any mer-
chants are hoarding, if the Govern-
ment ask them to sell the oroduce i1n
the open market at the market price,
the price will go down Instead of
spending crores in warehouses and
setting up an admunistrative machi.
Bery, you can spend the money 1n
increasing production of foodgrains
Then the problem of th~ prices gomng
up will be naturally solved
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WY Wo Wo WA : ¥gF wsAT 7 Q@
g !
stegematd  ax ar gg Aw

I o Hifwe @fr fram ooet adl
qIAET |
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[r ey ait]
ot wowT AT & gere o
ayrara wodlt & 1« F wwwar § fe sl
R T wrE -2 fewnd v ¥ v Oy
wawr amy & fF dara Ay wwet R
M ag @ A

ATy w1 qEer gark W § o
Are weare 7 for? fowelt & foresd
sgamgfogoo v aMAagaw
foar 3 F: &% wward & 30T # o
§T @ & | T w1 oAer i oy
et gYar § Fr a7 T 8 I | T
w0 % I WA AR FIR G EA )
R Yo fro & s adelt & o Tan §ex
g wgt X Ry qEe S ¥
W T A f wfgwaT waEe w9
£ 1 W T QR & qeT err AT
nqT ¢ ST TWE AT F g8 § 6
afg & @ e oF gy weE AT
et graf 21 f wgar g o o oy
WY N W &

wranifren #r ay ofr w9 T
794 N7 gardy qrEf 7 Ty T w amv
¥ fr swnifes & afg & fegem
T a4t ZrT Sifgd =Y IO aver @1
A%dr § 1 e J A 2 B oW
¥HT7 FT 72 THAT TR A0 W g ar
SR PN wIieT & W & 9w
BT FT AAT ATAH, TR ATH W
AT TR T FX/7 | AR WO 4
¢ fr ¥t v svfen & g fo
& § wr  ofew 97 § fearin w1 wré
T Y gw afew T g @
quTX & weeT & 7 2wy § Fr A waT-
afes wifn & am & qavd gu &
¥ W agy wiw & o auwa &
T T g ¢ 5 awre gaw o
# wrwe dave A st § S W e
wy & fod darc ot sht § s @
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wiifer i oY aal i, wend
wfer geer ey el woft 1 AT
e § fie ware A el s ol
N St v i ¥ e 7 o
T AN G | Y ITEY TT gt sreifea
wiferr e feay mr 8, wgi & W
s éfmmmmin g §
YT gy 9T W e af frwn § )
agr 9% firdlt ®Y oY woeh arR ¥ e
v fear ara §, fdt g fiear arer
& e &9 g e W , a1 W
ooy w1 ¢ Aat A ok o W
w1 %Y g fear arrar § W waer wiow
ag g § e v gt qwwd w v
waar ¢, wrf o fgwes w1 v v
§ o Bt oz ww s g, dfe
e R A A 21wy wg
357 ¢ f& Ot wradfesy & 3t o
t fs *¢ st A @ dr ot
wreir et & g awar o W AT
arvt & Fravvehrey 4 E § At I
fag sofad o nv /Y sy a7 7
ar9EY 39+, fd FAmadarT g
wrowr feaer 1 St wfE
Fam oA feg o o9 ogfa wr
wie w9 & fg fesen & o
ao anfed Sfe qu A3 & wrg wen
e T & fF oy % s W R
™ foom & ¥ frgw e adfy for
v & oY oy Frow § A g W R A
fe 3u% afv feamar & war wr€ a=TE
st fasiw famwedt a8t & 1 a9 W
arg & fe frmrl B & T 17
g1 & w iz swrfawfor s
7% 7% fag w ffad fr oy wrawz
§ 1w & & o & fagea wew fr
g W UK AEAT qEETEE ® e
srrzw et § st forer & fie e st
FT |r2T §YTC TATAT gy § wreedy
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WY svwc &7 orzr W wie®
wv ™ ol 93 s X S W@
W ¥ aww wx fewEl W gy
agfaal apwrs oY ay Wy wreey g
frar # ford wr & w5 Wiy gdY qE-
w &7 17 w7 "y 7 A fies T AT
& & orgy § YT ool a® v @ age
sfdquoud afrr Y ved &3 &
s &7 g § SEwY dw F Ay T
o % 3fF w gfe femr & faa
4y sqwedy At § W IAEY aE -
£ FT AT w0 qn ¢ xAted
firer grar & s s sarer 7 gy A
Lol

Zgaden w1 ww ag & fr faw
femr Y 15 foek i it ok Sa
97 3c &9 &1 faor wrar | e M T
HIR § AT K AT A€ &1 & UF1 59
&y A w7 & fag wxgm s s
AT WeTwiT Gar gur & fr omar &
x€ gt a Y A7 7 g =9 IrEar
¢ R T ZEE & A AR ¢
AT WY EWH AR FE@T q2E A
z 50 & fr o T mefady @
W 7w

o fram ey 2 oy a7z @
famisew wr@@ a9 1 Fw A
750 X AT 7 1 & g A o
faedt ot fainfy 9t o7 o1 G 7
& wwar Fr st femmt 91 ==rd e
WeER & 77 77 ™ F aw ;A N
sraTy I5vé WT v g | WY A ar g
3 & oW % Frarr 9 S Ger &
e 2w ad fasi afaw e @
fordet e aw fear e adt @t Wk
dararT 7t adh w2 wrw ghwr BW N
arnw ¥ &rare ¥ @A & g -
IC A0 wiwd g e R
? ra A R fear ag ey W A
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oY ®Y FuT AT AT 9 RO
0 ) wied & s g f6 ww
it a7 frare w2 o o fafoer a2y
9T AT T AN g N @ §
I AR 57 o q famam & e
sfedmrenrfemdiaz sy fFA &

LUK AL SR

s\ fao wo &3 (W) .
TSN AAYET, 2T FY A AT A
ferfr § T% waew & o W O
g ¥ ¥E qrrrg arE & aod fawr
w1 & guwn g e s iR
wre TR W A @ 0w i B
qH W T A I A AL
AT g

@A w¥@ W F HER
T WM g A Az g fv At
# AT ot AR AW & B ok g, o
I oW Y Y W & A
a7 S18E qQam e gt TEA
TRTE G E 1§ qEAT wTEAr
z fv oz 71 aw swagfsr v gRiY
T A9 A1 W ¥ 37 JE-AT HrAl
F1 WraAH we-ave &7 3 faad e
oAt ted W w Wil A g
w1 75 ¢ fF IR et A IR
a9 7 A @i s & e
foar, oow AR g RM A At s
qffT & 7 § o faveawT &
T ¥ wrEhy F agy v A qEAd
FT R W T e w1 S ae
I HACE g A AT
W1 & gawr 7wt AfET AT T ¢
W SMge sATM a1 W O 9%
W e fEg W om WE w7
fe & q3qE wred @A ¥ dA 9 A
f wdag yxagngfr My
Yo THT N Hfr Ry ww e
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[sit firo o &3]
* o feak fr ow dwed wikg ¢
X FRAIR wRANIT 1 W
. aq §r wwadfen wifew & s §

I AT ETH &1 AN fF g greE
£ I o THE w Hifewr vk Oy
ofcne & W9 ¥ I@E F 7@ H-
Wer & T FT TRTOR=S Afqw
qT word a& A wiasy & fod qg weqm
oo awn @ e oA dw X aed
afs ox o w1 W =T P W
gk &7 A T agEr 4T o &
qafa Y ueTAR | Wqer Al
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T I Srw 708 ¥ dar fy
o wrfyd aor Mwﬁmtl

| RY & I firesivarst wferdae
W7 ¥ wAw g & MA@ <
) & 3@t g @A g
e g fr fradiwd o oic & o
SYHTST B TgT & ag ¥Aw o R
¥ wwmrd I A frad & Rl
W ¢ A I ¥ R Y AL
FaRma¥ sm e @7 ™
@ I+ fag wfes wrak a0z
v ™ g fF e fad ax ok
A AR st g § o Ay quR
s T g fie dae s w7
Wk ¥ fedtaw, @ sfafoa
oY IE S A ¥ w7 § o
Wt faevt w1 qg ST wer aw
T T 9 wERT ¥ & @@
WA TAAT & | W@ & qgr 9< I9WT
 aR R TEET 9wa § v -
wggx wgr w1 fe & siafafa g akx
T gg DAY wIATY ¥ @w oaw
€ oY gae @ el ¥ iy g Wl
TR 7 uw W wWewrd A ¢ 0 e
g P e @ oat g A n
¥ Gt W gmry oft 1w @ 7w
Freafawar ag & fe ¥@ &

X fF W aw wwErd s A @
w § oY Fover ady gy F ww it
wa A gk wr qg e v § e
Tg W W< AT A7 g § WA 3 Wt
gufadt aoeT & o ¥ R e
Avyr Qouorar g M e R
¥ aufady T T @ o W ARy
@ AT waew qg &
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it o ¥ fe g F ag gum
g aiod agwaE
Il ar oy & T e W ¢
T w w1 aE o & &Y feray dfar
wod o7 T § W oY I oF AT
w & g Wl wTw T O fen
ar wwm, R W oW A
dughe fom 7 b T W-
qd ¥ gwE 7 OF @ SR
TNt AT WY g wgRg &
qoox el € § WY W & ame
gw ¥t T @ § fomd o dw WY
WA A& ¢ Tafaw
7 W L o we g o
WL T A A G s AT
oy A aear w39 foad fe o
ag fafvae sg & sfdfag a8 &,
ar " w6 s fe AR 3w
§ {1 TR qEATY § IAT P AT
¢ ot fe dferer ame s &1 &
THRA weg aoa ¢ W faw o
I AFE AT FAT Yo 7R §Y A
{1 ogT TF G¥ avar WY Wow o1 &
qeATE T HATH & AR I7 7% AT FSATY
BrEZ QT ¥ ey wiew g2 &
wqeATE FTTE |

wa & g wgar ¢ e fow
TR AW & FRIT I WA R E, TE-
o6 3 g wr ot W/ A faod
Wi W, AR § -0 g
feorst qgart ) wmwear §1 R @,
™ owe fedt ma & o owd A
g gAY ¥ s T A
wre & are op T A 9uE W
v st faar ? & wwwm g fw
g S g WA AR F gRE W
wEETR g ¥ R F sfawe e
T fraremt qwen § g e P
wEifeim ¥ 9w areffow e
w wfy § W e swW S W

CHAITRA 18, 1881 (SAKA)
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fremt & ared firr WY g et s
w7 99T § AT fe 7 g A0 ¥ ww aw
w g ¥ fird &arc gy feearE qud ¢

M R Ao A owmd W
frdzw s wgar g fe a@ wOw
W W AT @ AT A Wy W
TR wErarh & Wiz § fog
wmar ¥ # qmy faday wen fis
mT M A FEARK FY /N & A
felt geom 4T A woR Aew
T fis TR ¥ AT ¥ Fww o AW
wag@ydfaesEN a1 =
@ W @ fe feaar qvr g7 &
s & giar &1 fom faaY ag g
& FUH a1 § I 7A@ @& qfEr
@, 7 o feaq ofare Faw @
&t areT v e faalg v@ &)
LA AN LI LR R
R F wr@r-AET a1 fqafg
I N qF 59 97 AT ¢ W) TR
A9 & 99 g WWHr 2 I PR
MWE O q T qwwar
o ¥ foelt v ft 2w A g @
Lo nig

e O STRY ¥ a A AW
7 ¥ Ty v g ¢ e g et
qI TR T 7o W ¥R @ Wik 8y
G AT AT A P WR Lo WEH
X AR TR E Y, SEH B
AR Al |} e A T
g 81 Sfew ww A § W S
qg W &7 @® § ITH qg At 79 TR
e wrel § Fa e E UK 3]@ W1«
o, 1Y TW AT N afer wrE
@ §1 TE TIRY W @O Iw;
My w AR ) &
oK at g gy § fe gw fRa @
TEAT S-S T T Y AT FAAT B
™ w6 @ Sfow W R N EER



Iqreaw wpvw - s fafret
¥ gfa

Bhri A, P. Jain: We have passed
through a very bad year, a year of
scarcity, the like of which did not
occur during living memory. Statis-
tics have been given in this House
more than once, but I would like to
repeat them because they are very
telling statistics. In the year 1886-57,
the total production of foodgrains was
cf the order of 68-8 million tons, As
against that, in the year 1857-58 the
production was of the order of 62°1
million tons, In other words, in the
production of foodgrains, there was
a shortfall of 87 lakhs tons. In the
yesr 1057, Government had released
either from the Central godowns or
from the State godowns a gquantity of
30 iakhs tons for being sold through
fair price shops etc. In other words,
it means that as compared to the year
1987, in the year 1938 there was a de-
ficit of 107 crores tons. Now, that
‘was & very big deficit. And we were
faced with a very difficult situation. I
need hardly say that our foreign ex-
change position would not permit us
to import foodgrains from abroad to
meet this deficit cent per cent. Yet,
we did our best to import foodgrains

APNIL 8, 199
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from abroad to meet this deficit to the
extent possible.

In order to meet this huge deficit,
the Government of India supplied to
the fair price shops either directly or
through the State Governments—in
this, I am also including the food-
grains supplied to the mills—a total
quantity of 38'82 lakhs tons. Out of
this total quantity of 88:83 lakhs tons,
the quantity of rice procured internal-
ly was 8§ 50 lakhs tons, or we distri-
buted 33-82 lakhs tons of the imported
stock in order to meet the ghortfall

Now, it was natural that in the
period of such great shortage, when
we could not make up the total deficit
that had occurred in the country, the
prices could not be kept within reason-
able level. The prices did go up. and
the prices did go up to a level which
was quite unprecedented.

Taking all the cereals together, the
prices in February, 1958 were 95,
treating 1952-53 as the base with 100.
About the end of September, these
prices went up to 114'6. Now, at the
end of March, they have come down
to 100-8. So, there was an unpreced-
ented rise in prices, but fortunately
now, there has been a substantial fall
in the pricc of cereals.

Similarly, the price of pulses in
February, 1958 was 76, and it went
up to 1273 in the beginning of
February this year. Now, they have
come down to 115-9. While dealing
with pulses, I would like to inform
the House that it is possible to import
wheat or rice from abroad, but pulses
do not figure to any substantial degree
in international trade. We could not
import pulses from abroad. On the
other hand, even in gpite of the short-
fall, we had to allow a small export
of pulses for the Indians living in
Ceylon, Mauritius, and other countries.
So, the prices of pulses went up even
higher than the prices of cereals.

Rice is about 30 per cent of the
cereals grown in India quantitstively,
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and the price index of rice rose from
99 in February to 1182 in September
It has come down now to about 92
and the price of rice is now lower

what it was in the correspond-
ing period of last year There has
been a substantial fall of 18 per cent
in the price of wheat as compared to
the pesk prnice in the beginning of
Februsry Jowar prices have also
gone down, and with the armval of
the rabi crops, which will be shortly
coming to the markets, I hope that the
rabi cereals wnil further show a
downward trend

ot wefn fog wdfenr (semn)
T & g §

it Qo o Wx - ¥ {N AT
& @d vy avft =\ &

Then tn fact, some people are appre-
hending that as a result of the forma-
tion of the zones, the prices of wheat
etc may come down too low in cer-
tain areas We have been giving
thought to it as to how we may not
allow the prices to drop too low I
think we will be shortly announcing
our policy 1n that respect

1 zaid that we have passed through
a very bad year, but while the prices
did shoot up, the supply line was
mamiamned, and 1 can say with some
suggestion that in spite of the fact
that such huge quantities had to bc
moved m all parts of the year, and
even during the rainy season and m
tar-flung parts of the country, the
supply line could be mantained
That our people could stand such a
dufficult period is an indication of the
soundness of the Indian economy It
is also a proof of their courage and
fortitude to put up with difficulties,
and while there may be difficult
situations created in future both 1n
regard to food and other things, yet
it should give us confidence that if
we are determined to achieve certamn
things, we shall achieve them. The

nation hes a sound mind and a sound
body

Demands CHAITRA 18. 1801 (SAKA)

for Grants 10586

Hon Member Shri Asoka Mehta
referred to page 4 of the Food Min.s-
try's Report and pointed out that there
had been wide fluctuations in prices
That 1s perfectly correct There have
been wide fluctuations Another
hon Member, Shr: Nagi Reddy, said
that the Report had said that the
prices had not gone up as high, on
account of certain actions taken by
the Government, as they should
have done That can be anybody’s
conjecture We did do certain things,
and I am sure, that as a result of the
steps that we took, the prices were
arrested at a certain level That does
not show any sense of complacency,
1t speaks of the reality

Shn Asoka Mehta said that we had
not done enough to stabilise the
prices In the White Paper that was
1ssued 1n August 1958, 1n principle we
had accepted the policy of price
stabihisation 1 will read out a por-
tion of the White Paper

“The Government agree with
the view that the panty of prices
between foodgrains and other re-
lated commodities 1s of very great
importance, and m fact, the daffer-
ent Ministries concerned and the
Planning Commssion have been
constantly reviewing the position,
and have been taking steps from
tume to time to control the prices
and to maintain the parity to the
extent feasible

“The Government have come to
the conclusion that while the
commuttee of the economic Secre-
taries which 1s a body simular to
the one suggested by the Food-
grans Enquiry Committee can
continuously review the price
situation and put forward ideas to
Government, the ultimate policy
decicions must rest with the Gov-
ernment at the highest level The
problem of prices is a complex
one, and admits of no solution
It is basic to the economy of the
country, and the Government
cannot leave the policy decision to
any official or non-official body
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[Shrs A. P Jain]

In his speech yesterday Shn Asoka
Mehta agaun emphasgized that the ques-
tion of fixing prices should be left to
a body which 13 isolated from pres-
sures. *

Shri Goray: Insulated against pres-
sures.

Shri A. P, Jain: Insulated from pres-
sures.

In the context of planming, when
we have to maintain a certaun level of
prices, there ure s0 many complex
factors and there are so many con-
fiicting considerations which have to
weigh i1n the fixation of prices that a
matler YXe Yhat cannot be letl 1o any
body except the Government That s
what we said before, and that conti-
nues to be the view of the Govern-
ment That 1s, the Government wil)
take upon itself the responsibthty of
fixing prices as best as it can, it will
consider all the various interests, all
the different aspects of the problem,
and then fix the prices We cannot
absolve ourselves of that responsibi-
ity It 1s not that we did not do any-
thing to stabilise prices I have al-
ready saixd we stepped up imports

As a result of certain recommenda-
tions made by the Foodgrains Enquiry
Commuttee, we started internal pur-
chases, procurement of the stocks in-
side the country The House 15 well
aware that after controls had been
lifted, there was no purchase made
by the Government inside the country
€xcept as a measure of price-support
in 19535 when we bought some wheat
and a bttle coarse grain After the
recommendation of this Committce
had been accepted, we started i1t as a
matter of policy to make purchases

In 1687-58 our purchases were
nominal In 1058 we purchased
8,50,000 tons of foodgrains, mostly rice
~] am converting paddy m terms of
rice. In this year, our operations have
beer on ® much wider scale, and up
to the 1st of April, that 1z the end of

AFRIL § 1999
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March, we bave purchased nesrly #
lakh tons of rice and paddy on Central
and State Government acoounts. It
will be observed that our operations in
the internal market which are for
the purpose of stabilising prices have
been increasing, and increasing on a
big scale We have also taken ether
regulatory measures like zonal restric-
tions, ‘lLumitations on advances by
banks, licensing of trade, price con-
trols, requisition of stocks, fair price
shop operations etc, with a view to
stabilise prices I admat that m spite
of all these efforts, prices went up
very high, but 1} was a period of
scarcity, a scarcity the like of which
we had not seen before, and therefore
whole e epuhtery mawvares b
produce an effect on the prices, they
could not fully control the prices
There 15 a litit on the effectiveness
of these measures because ultimately
1t 1, the law of supply and demand
which regulates prices, and when the
supply falls far short of the demand,
then all these régulatory measures
may produce some effect, may influ-
ence the price but they cannot totally
control the prices

It 1s with that object that we have
taken a decision to undertake whole-
sale trading in foodgrains by the
State Now Government’s provisional
decisions about State trading have
becn placed before the House Some
hon Members have been critical of
them Shri Asoka Mehta accused me
of watering down those proposals. He
said that since the National Develop-
ment Counci]l took decision to the
effect that the State should undertake
wholesale trading in foodgrains, we
had in framing the detafled scheme
very much watered down the inten-
tions or the proposals of the NDC
In fact, he said that our approach had
been halting and we had not proceed-
ed with sufficient speed.

Now I will prove from the text—
snd phrases—of the decisions of the
National Development Council that all
that we have done and all the main
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features of our scheme are based upon
the proposalx of the NDC., The first
point I want to emphasise is that the
National Deveslopment Council used
the expressions ‘socialismtion of the
wholesale trade in foodgrains’ and
“wholesale trade in foodgrains by the
Btate’, as interchangeable terms. That
is, they mean the same thing. In
certain parts of their conclusions and
recommendations, us published by the
Council, they have used the expres-
sion ‘socialisation of the wholesale
trade’; in other parts, for the same
thing they have used the expression
“State trading in foodgrains'.

Noaw, the first decision was that the
State should take over the wholesale
trade in foodgrains. For that purpose,
they had in mind s final scheme and
a provisional scheme.

Let us see what was the final
scheme:

“The National Development
Council emphasised that the pro-
gramme for setting up 1900 pri-
‘mary marketing societies serving
mandi areas should be completed
during the present Plan. Market-
ing societies should be linked with
village co-operatives which should
serve as agencies for the collection
and sale at assured prices at the
village level. This should make
it possible not only to get larger
supplies of foodgrains for meeting
the needs of the urban areas but
tlso to expand greatly the credit
facilities in the rural areas”.

Now, what do we say? We say:

“The scheme, therefore, falls
into two parts, the ultimate pat-
tern, and the interim scheme to
be worked till the establishment
of full-scale trading. The ultimate
pattern of State trading in food-
grains will consist of .a system
which provides for the collection
of the farm surpluses through the
service co-operatives at the village
Jevel and the channelling of the
surpluses through the marketing

Co-operatives anl apex market-
ing co-operatives for distribution
33(Al) LSD--4.

for Grants 10590

through retailers and consumers
co-operatives”.

So m working out the ultimate pas-
tern, we have borne in mind the direc-

tions of the National Developmend
Council.

Then I come to the interim pattern.
They say:

‘“The wholesale traders in every
State should be licensed and they
should undertake operations on
behalf of State Governments who
would take from them such por-
tions of their purchase as might
be considered necessary”.

That is, they contemplate two things,
one, the licensing of the wholesale
traders and second, authority to Gov-
ernment to take a portion of the stock
bought by the traders for distribution
through the Government agencies.

leaving the rest to them. What do we
say:

“In the interim period, the
wholesale traders will be permit-
ted to function as licensed traders,
who will make purchases on their
own behalf but shall pay a speci-
fied minimum price to the farmer.
While Government will have the
right to acquire the whole or por-
tion of the stocks from the licens-
ed traders at controlled prices,
the traders will be at liberty to
sell the remaining stocks to the
retailers at prices not exceeding
the controlled prices®.

An elaboration of the same thing.
Further, they said:

“The Ministry of ¥ood and
Agricuture and the Pianning
Commission should work out a
scheme of State trading in food-
grains which should be sent to
the State Governments”™.

In pursuance of this directive of the
National Development Councill, &
Working Group was set up.
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Pandit XK. C. Sharmx (Hapur):
“Wholesale trader’ means ane trader
in one mandi or many traders in one
mandit

Shri A. P. Jain: I wiil explain that.

On this Working Group were repre.
sented the Ministry of Food and Agri-
culture, the Planning Commission, the
Ministry of Finance, the Reserve Bank
of India and the State Bank of India.
The Working Group worked out a
scheme. That scheme was sent to all
the State Governments for their
opinion and comments. That scheme
was also examined by the Planning
Commission. It was examined on
more than one occasion by the Cabi-
net. The Working Committee of the
Congress also gave some thought to
the scheme of State trading. The NDC
Bas again examined this scheme
thoroughly, All the Chief Ministers
were there,

Now the scheme which has been
placed before the House is the resuit
of all these joint deliberations. Shri-
mati Renuka Ray called the scheme
haif-hearted.

Shrimati Renuka Ray (Malda): I
sid—mountains of labour bringing
forth & mouse.

Shri A. P. Jain: Now these are ali
the mountains, the brain of the coun-
try, the Chief Ministers, the Planning
Commission and different Ministries
who have given thought to it.

Mr. Deputy-Speaker: Which means
therefore a mountain of labour.

Shri A. P, Jain: But it is not & mouse
that has been produced.

Panatt K. C. Sharma: She wanted &
tiger to come up.

Shri A. P. Jain:
scheme,

'smumm:mtpm
mﬁqmmtbﬂm
this achemu? ’

It is a practical

APRIL R 1959
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Shei &, P. Jain: The West Bungal
Government ‘Okayed’ this schsme.

Shrimat Benuka Ray: Did' they not
sy that without retall coptpl it
would just not be possible to work the
scheme?

Shri A. P. Jain: That is & matter of
detuil,

Shrima#l Renuka Ray: Is it not a-
matter of recent experience?

Shri A. P. Jain: I will come to the
question of retail trade. I can my
about this sclieme that all the major
proposals contained in it are either
unanimously accepted by these bodies
or very nearly utianimously accepted
by sthose bodies.

Shrl Braj Raj Singh (Firozrabad):
There is only one body.

Shri A. P. Jain: Bodies. The National
Development Council, the
Commission, Ministries, this and that,

Shrimati Renuka Ray: Why not
exercise your own judgment?

Shri A. P. Jain: Now let us see what
the Communists have contributed to,
or suggested about, this scheme,

Shrimat! Renska Ray: Nothing.

8hri A. P. Jain: We sent the scheme
to the Communist Government in
Kerala. They sent no opinion. Have
they no opinion? Is the mind of the
Communist Party on an issue
lke this?

Shri Vamdevan Nalr (Thiruvella):
They might have thought that there
was no use in sending comments,

Shrl A. P. Jain: They could have
sent an llu:la;ﬁve scheme. Qr they
could have “This is all bad.
is wrong, Do not do it. We want you
to do something else which i this’
Shri Nagi Reddy said that mere licsns-



be said that I had misquoted. When
the President’s Address was under
discussgion, he said—

‘“Wholesale trading in  food-
grains is being delayed though the
policy is announced on the ground
that we are not yet prepared for
it. It is a funny sitvation.”

‘What does he gay later? He says:—

“The buying in the flelds and
selling in the market is done Dby
the ordinary munims working on
Rs 80, or Rs. 60 or Rs. 100, a little
commission here and there. These
are the gentiemen who buy cotton,
who buy grain and do all the
buying in the thousands and mil-
lions of fields of the pessants. It
is not the big wholesale specula-
tors who do it They come In
only on the question of specula-
tion, on the Question of dig trans-
sctions.”

Now, what is his proposal?

“Why should not the Govern-
ment declare that all these
munims who are doing the buying
and selling in the thousands of
flelds gre taken over in Govern-
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which introduces wholesale trad-
ing and buying in these lands?
Very simple.”

Of course, it is very simple. What
Mr. Dange wants is that I should
employ all the munims, the gumastas
and anl the crooks of the market and
hand over State

Sbhrt Hem Barua (Gauhati): What
do you propose to do with the crooka?

Shri A. P. Jain: To eliminate them,
Shri Hem Barua: How?

Shri A. P. Jain: Turn them out of
the trade.

Shri Braj Raj Singh: Give them to
munims and gumastas?

Shri A. P. Jain: I now turn to cer-
tain observations of Shri Asoka
Mehta to which 1 attach great value
because they were not offered in the
spirit of frivolity as, perhaps, the
other suggestions to which I have pre-
sently referred. What does Mr. Asoka
Mehta say? What he objects to is
simultaneous operations being done by
the State and the trade. He called it
dyarchy; he compared it to the politi-
cal dyarchy.

I had referred to the proceedings of
the N.D.C. which had same  such
thing in mind. My hon, friend Mr.
Munishwar Datt gave a very effective
reply to Mr. Mehta, quoting from his
own verses. When he was confronted
by the replies of Mr. Munishwar Datt,
Shri Mehta said that his scheme con-
templxted that the same person should
pot buy for Government and also trade
on his own account, Now, I have look-
ed into his Report.

Shri Hem PBarua: Quoting scrip-
fares!
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Shri A. P. Jain: I am making a
presentation of some of his observa-
tions to him. On page 80 of the
Report he says that for the present it
should ordinarily be sufficient to
undertake the open market purchases
and smle of foodgrains by Government
as & regular measure, socialise a part
of the wholesale trade, exercise con-
trol’ over the traders operating in the
rest of the market (Interruption)
through a system of licensed trading

What does he say: He says on page
86 that one should, of course, proceed
gradually and take no action which
may unduly upset the market in the
future. It is a good advice. Nobody
can afford to play in a reckless man-
neT with 400, 1 is everybody's ton-
oern. And, therefore, it is better to
be cautious in the matter of food
rather than take hazardous steps fle
says:

“We feel that step by step con-
ditions should be created so that
in the course of 3 or 4 years the
Foodgraing Stabilisation Organisa-
tion may be in a position to con-
trol a substantial portion of the
wholesale trade in the country”.

A very wise counsel and I have
greatly benefited from it. In fact, it
is for that reason that I want to work
out a sound organisation which may
not be open to risks, to dangers and
that is why during the interim stage
we are utilising the wholesale traders

I ask one question. Supposing today
we decide that we shall not use these
wholesale traders. What is the alter-
native? Co-operative societies are
not there. The only one alternative
is to employ a large number of gov-
ernment servants, a few lakhs of them,
to meke purchases in the villages.
(Interruption). Will that be a better
machinery—a few lekhs of govern-
ment employees, petty employees get-
ting Rs. 80, Ra. 78 or even Rs. 100
going about throughout the country-
side and mgking the purchase?

We have discussed this alternative.
There was not one man who gave sup-
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port to the idea that in the interim
period & would be better to casry om
State trading through the direct em-
ployses of Government.

Shrimati Renuka Ray: May I ask. .

Shri A. P. Jain: I am sorry. Yow
can ask questions at the end.

Mr, Deputy-Speaker: Order, order.

Shri A. P. Jaim: Even agreeing with
Shri Asoka Mehta that the same per-
son should not be utilised for both
purposes, has the scheme not provid-
ed for that? Paragraph 7 of the
scheme says that Government will
have the right to acquire the whole
or a portion of the stocks from the
licensed tradar at controlled prices.
Now, it is open to us, as things deve-
lop in different parts of the country,
to have some traders who may ope-
rate only on behalf of government and
others not. Personally I think that if
we take a part of the stocks from each
of the wholesaler then we will be
exercising greater control over him.
We will not be accused of discrimi-
nating, that is applying a full curb on
one type of trader and giving more
liberty to the other. While there is
provision for that, nonetheless—if it
is a major difference between his
scheme and ours—I am prepared to
examine it. It is not such a major

thing,

The real point is whether during the
interim period the co-existence of an
agency buying for the Government
and of the wholesals trader doing
trade on his own account—of course,
under regulated conditions, subject to
controlled prices—is essential or not.

I have tried my best and I have
not been able to find any alterna-
tive. Many newspaper writers have
said that it is not a scheme of State
trading. Their main objection 15
confined to the employment of the
wholesale traders. But not one of
them has suggested any alternative
sshomaer a3 t0 what we can do and
how we can eliminate them. I am
working in a practical and a real
—ay. I have to face e real situation.

jor Grants
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‘Therefore, I have 10 make the best
we of the things that exist

Mr. Asoka Mehta also said that
we must acquire more and more
stocks. A very wise counsel. And,
it we have to make a success of
State trading, Government must have
more and mare stocks. In fact, 1
am aiming at buying 2 million tons
of rice and also a substantial quan-
tity of wheat either on the Central
Government's account or on the
State Government’s account.

Another point which was raised by
Shri Asoka Mehta was that he did
pot agree with our view regarding
the State Trading Corporation. 1
have given very respectful thought
%o his objections. I still feel that it
will not be good and useful to create
a corporation only for the interim
period because in the ultimate pat-
tern it will be the village co-opera-
tive society, the mandi cooperative
society and the apex ca-operative
society which will be handling the
foodgrains, So, any scheme aof cor-
poration has of necessity to be con-
fined for the interim period. Why
do we not want it? Once a corpora-
tion is created it will have a ten-
dency to prolong its life and to the
axtent that the Corporation becomes
powerful and works well it will
postpone the establishment of the
ultimate pattern and vested interests
will be created. Angther reason is,
as the House knows, that we want
to control the prices—I mean—
Jegally control the prices and to buy
at the controlled price. There wil)
be practical difficulties in the func-
tioning of a Corporation because its
officers will not legally be competent
to enforce the controls. They wil
mot enjoy the immunities or powers
which attach %0 & Government ser~
vant. We have not absolutely re-
Jocted the idea of seiting up a cor-
poration wherever it becomes neces-
sary dut what we have said is, let
us consider that proposition after
we have gained a little more ex-
perience. In fact I may inform the
hon. Member that even the Stte
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Government which had mooted this
jdea of corporation saw our point of
view about this corporation and did
not press their demand for that,
What we have said is a reasonable
thing. But I do not rule it out. It
a need arises surely a corporation
can be set up. There is nothing so
fundamentally wrong about the cor-
poration.

Another objection was raised by Shri
Asoka Mehta that we turned down
the recommendation about the socia-
lisation of the wholesale trade in the
month of August, 1958 and shortly
thereafter the National Development
Council took a decision in favour of
socialisation of trade. Now, today I
am in a position to explain why we
took up that attitude. Shri Asoka
Mehta in his report has observed
more than once that Government’s
entry into the market in a period of
scarcity is highly dangerous. I%
causes all kinds of upsets. Now Shri
Asoka Mehta’s report was submitted
to the Government sometime in
October, 1937. Immediately after
that, there followed a period of un-
precedented scarcity. If we had
taken a decision for the socialisation
of the trade at that time or if we
had entered into the market in ma
big way, would it have been the pro-
per thing? We entered into the
market only in two States, that ia
Andhra and the Punjab. In the south
there was surplus; it was not affected
by scarcity. In Punjab rice is a
commercial crop which is not consum-
ed inside the State. We bought
about five lakh of tons of foodgrains.
But the period of scarcity was not
the time when we should have
launched upon a new ascheme. As
soon as good rice crops prospecis
were there, the National Developmen$
Council took the decision, Some say
that it was a map decision dut this
was nod a snap decision. The thing
had been very much in the air; it had
been in the minds of the people and
the National Development Council
fook a bread decision and askéd the
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Miniitry of ¥Food and Agriculture to
work out detaffs. We took the deci-
aion at a time which was a favourabls
time and not at a time which would
have landed wus in difficulties.
I know that some Members may not
agree with what I have said But I
want to assure the House that we
did our best under the circumstances
to work out a scheme which may lead
to State trading without causing
major upsets in the food position of
the country, from what I have seen
some newspapers say that this is not
8tate trading, but have any of them
said what they mean by State trad-
ing, what they want us to d4o? Has
anvhody muggested anv scheme?....
(Interruptiens.) With all conscience
I can say that no alternative scheme
has been suggested and in the cir-
cumstances it is the best scheme.

Having spoken so much about the
general food situation and the State
trading scheme, I would like to sub-
mit respectfully that the real solu-
tion of the food problem is to produce
more, not only for meeting our re-
quirements but to leave a surplus
with us. That is the real solution
of the food problem. Regulatory
measures, however effective they may
be, will in fact have only a limited
effect. So far as food production is
concerned it has been going up.

Shrimati Remuka Ray (Malda):
May 1 ask a question? Are sugges-
tions from this side of the House not
congidered to be suggestions and
only suggestions from the Opposite
side will be considered as sugges-
tion?...... (Interruptions.)

Mr. Deputy-Speaker: The hon.
Minister is not yielding and so he
shoyld be allowed to proceed. unin-

é

Sari
know
from

A. P, Jain: The hon. Members
that the real planning started
¢the year 1052. Let us see what
weas the production of foodgrains in
the country In the year 1087-88. The
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total production of all the cerea
in that year was 42'9 ‘million
As against that—] am leaving
1937-88 which was an )
bad year—in 1988-37, the production
of all the ceremls was 873 million
tons—that is, an increase of nearly
14'4 million tons. The figures for all
cereals and pulses in 1951-52 was
§1°'2 million tons and in 1956-37 the
figure wus 688 million tons. This
year it is expected to be 70 millin
tons. That is, there has been an in-
crease of 367 per cent in the produc-
tion of foodgrains in 1958-89 over the
production in 1951-52. This is in
spite of 2 number of dificulties that
came in our way--difficulties of short
supply of fertilizers, iron and steel,
formal reduction in the targets of
major and medium irrigation schemes
and our own deficiencies such as
want of organisation, our weaknesseg
both at the Centre and in the States.
In spite of that, there has been an
increase in production by $6:7 per
cent in seven years. That is not a
bad record. Compare it with the
record of any democracy—of course,
we get all kinds of figures about
China, I do not know them and I do
not want to comment on them. I
can say that the record of the in-
crease in food production is, if any-
thing, good.

g

Now, let us take some other crops
where we have made even better pro-

gress.

Shri 8. L. Saksens (Maharajgauj):
It will be 30 per cent. compared to
1850.

Shri A. P. Jaim: No, it will be
higher.
Sari 8. L. Saksena: No.

Shri A. P. Jain: Let us leave it
at that. I have given my figures.
Now, take the case of cotton, At
the time of partition India was pro-
ducing 29-9 lakh bales'of cottod.
195788 we have produced 418
bales of cotton, an increase "of 11V:2

to6ic® .
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per cent, Take the case of jute At
+the time of partition we were pro-
ducing 16:6 lakh bales of jute. In
the year 1058-50 we have produced
518 lakh bales of jute, an increase
of 212°'4 per cent We are now ex-
porting jute We have stopped the
import of jute, and 1if we have to
mport jute it will be a small quantity
of a specialised variety of jute In
the case of oil-seeds there has been
an increase of 154 per cent. In
groundnuts there has been an in-
crease of 41°2 per cent In sugarcane
also there has been an increase but
m;ot, of the same order

Shri Asoka Mehta made out another
pomnt, He said that there had been an
increase mn the area but not an in-
<crease m the yield per acre I have
collected the figures, and I find that
the per acre yield of rice in the whole
of India has gone up from 688 lbs n
1949-1950 to 816 lbs in 1958-39—a
substantial increase The increase
works out to 19 per cent In the
case of some of the States the increase
has been even more spectacular For
instance, take Andhra Pradesh Andhra
Pradesh was producing 815 lbs of
rice per acre in 1949-350 Now it 18
producing 1119 lbs Madras was pro-
ducing 838 1bs of rice in 1049-50, and
now 1t is producing 1288 lbs Mysore
was producing 771 lbs in 1948-30,
whereas 1t 1s now producing 1062 1bs
Similarly, in the case of Madhya Pra-
desh there has been an increase

Now, 1t will be seen that the yeld
per acre of rice has gone up consi-
derably 1in most of the States as com-
pared to 1949-50 In Andhra the n-
crease 1n the yield per acre in 1958-30
over 1949-50 has been of the order of
37 per cent., in Madras of 54 per ceat,
in Mysore of 383 per cent
and in Madhya Pradesh of 26 per
cent Of course, much leeway, how-
aver, remains to be made up by some
of the other States like Orissa, Assam,
West Bengal and Uttar Pradesh

The yield of wheat has also gone
yp, though pot to the same extent
Yor instance, in the Punjab—! am
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leaving out the year 1957-58 because
1t was a bad year—the yield of wheat
has gone up from 892 ibs m 1849-50
to 921 1bs in 1956-57—not any specta-
cular increase In Rajasthan it has
gone up from 401 1lbs.in 1949-50 to
880 1bs in 1956-57 In Madhyas Pra-
desh it has gon® up from 884 lbs in
1949-50 to 478 lbs in 1958-57

An Hon, Member: What about UP”?

Bhri A. P. Jain: In UP the yield
has gone down from 708 lbs to 699
1bs The increase has not been umform
1n all the States and all have not done
equally well, but taking the picture
of India as a whole the incresse 1n
yield per acre has been substantial

Dr. M. S. Aney (Nagpur) How do
you actually get the figures of actual
production®

Shri A. P. Jain: That 13 a very
pertinent question That 1s done by
an operation known as the random
sample survey The operators select
certain fields, not intentionally but by
a process of random drawing of lots.
The crop 1s harvested over a certamn
area and actual weighment 1s  done
That 1s how the yeld per acre 1s cal-
culated 1In regard to the prmempal
crops, that 1s, rice and wheat, 80 to
90 per cent of the assessment is done
through this random sample survey
and crop cutung expernments There-
fore, we can say that our figures of
yield per acre are as accurate as they
can be

Skr1 8. L. Saksena. They are Pat-
waris' figures

Shri A P. Jain: They are not Pat
warnis' figures Unfortunately, my hon
friend has not tned to understand
what I have said just now It s done
by the Statistical Department and not
by the Patwaris That 1s the old
system My friend is still living m
the old days when there was the Pat-
wan system. Now it 1s being done by
random sample surveys and crop cut-
ting experiment (Interruption)
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I am glad to note that some hon.
Members have made some very valua-
ble suggestions about the increase in
the yield per acre, about the increase

in the food production. My hon.

friend, Shri Bibhuti Mishra has made
some very practical suggestions, be-
cause he is a farmer and knows what
agriculture is. Unfortunately, many
people talk about agriculture without
knowing even how to distinguish bet-
ween a plant of barley and a plant of
wheat,

Shri P. 8. Darlta (Jhayar): In-
cluding the Food Minister.

8hri A. P. Jain: Come along, and [

will ahaw you what 1 am doing abhest
agriculture.

Now, Sir, what really we are now
concentrating on 1s to make the opti-
maum use of the local resources. When
I go to the villages I give a very
simple advice. Of course, there are
fertilizers and people are using them.
The House will be glad to know that
farmers are working hard to increase
their yield. I have seen a Harijan
who owns about 13 acres and is doing
line sowing, he 1s sowing improved
quality of wheat, he 1s using fertili-
aers and he is also tending his plants
very carefully. I would like that
some of the hon. Members, instead of
criticising here in this House, should
go and see what the people are doing

8hri Braj Raj Singh (Firozabad):
We do ourselves.

Shri A. P. Jain: What do I tell
them? I give them a very sumple
advice. I say, firstly, pay more atten-
tion to better seed. In all the villages
practically, at least in my part of the
country where I go about a good deal,
I tell them, I advice the panchayats
and the bigger farmers who have im-
proved quality of seeds, to give suffi-
cient seed for sowing to his neighbour
who has not got good seed. I do not
want it to be given free or as a gift.
I ask them to take his inferior quality
of wheat and give him superior
quality of wheat, even if they want
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to take a little more of the inferior
quality of wheat. In that case every-
body- will have good seeds.

The secend advice that I give is that
they should do the treatment of the
seeds, which is a very simple process.
If the seed is dried well during the
summer it can be saved from smut.
Then, if it is a case of jowar, take a
pinch of sulphur; put it in & drum;
rotate it till the surface is covered .
with sulphur and there will be ne
smut. That is the second advice
which I gave them. The third advice
which I gave them is, do not leave
the cow-dung to go waste. Do not
leave your cow-dung and other waste-
products on the ground. Dig a pit and
prepare composts. I can show my
friends if ever they care to go and
see in the villages. In my village
and nearabout thousands of pits have
been dug and they are preparing com-
posts

Shri Braj Raj Singh: Good thing
for the next term!

An Hon. Member: On paper.

Shri A. P. Jain: Not on paper. On
the ground Please come along and
I will show it. Another advice that
1 gave them is, rats are a great pest.
Destroy them by a simple process.
Mix dal with a little poison and put
it cn the hole,

An Hon. Member: How does this
help?

Shri A, P. Jein: These are the
things that help the agriculturists.
What I was trying to emphasise is
that enough can be done in the coun-
tryside, by improving the practices
and by saving the crops from pests
and diseases and from the rats and
other animals. Much can be done by
exchange of seeds in the countryside;
much can be done by composting tha
manure. These are the main things
that we should concentrate upon. Not
that I am an advocate of all. Iam =
great advocate of fertilisers. We will
also use fertilisers, but they ere in
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dort supply I you depend upon
them entirely, our programme comes
so0 a halt u standstill for some years
to come So, we have to make best
use of the sources we have and I can
tell you that we have got ample
sources in this matter

Food production has been going up
Production of cash crops is going up
The proper climate has been created
in the country, and I think we wili
proceed at a greater pace I want to
inform the House about two things
and they may be somewhat happy
news for Delhi Before the fall of
the year we shall be supplying pure
pasteurized or sterilized milk to the
citizens of Delh1 The Delhi Dairy
18 very nearly reaching completion
It wall be processing 7,000 maunds of
milk per day and it has capacity to
expand its processing to 12,000
maunds of milk per day It will have
30 chilling centres where milk will be
collected and chilled, brought to the
dairy and then sterilized or pasteur-
1zed or converted into other products
That 1s one of the schemes which is
gou g to help the development of
cattle more than any other scheme—
the cattle will become economical

Further, as part of the scheme
good breeding bulls will be prowided
1 the regions which will be extending

over 80 to 40 miles round about
Delhi

Shri Yadav (Barabanki) What
would be the price of milk?

Shri A, P. Jain: Veterinary services
wul also be provided Arrangements
‘or growing more of fodder will all
be there There will be people to
udvice about proper fodder, the con-
eentrates, etc The Delhi Zoo has
als0 been completed. I would request
hon Members to pay = visit to it, and
I think it will give them ample re-
Wompense in the form of enjoyment

Shrimat Resuks RBay: I want te
Rnow about introducing priorities for
shildren in the matter of milk
Dethi May I know whether a milet
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project at least will form part of the
scheme m Delhi®

Shri A. P. Jain: One word more
«nd I will insh In the second Plan
unfortunately agricuture was not
given the pride of place that it deserv-
ed In the third Five Year Plan, as
a result of the difficulties which we
ran Into, we have become wiser and
1t has been decided, as suggested by
my hon friend Seth Govind Das, that
agriculture should find a high prionty
In the third Five Year Plan it will
find a high prionity I have done

Shrimat{ Renuka Ray
reply to my quest on

I want a

Mr. Deputy-Speaker: Can I fores
that out of him”? He has heard the
hon Member

Shrnmati Renuka Ray, Earlier, the
hon Minister said that he would reply
to questions at the end First, he
said no suggestions have been made
regarding the concrete ways 1n respect
of State trading Along with 1t he
asked, “Do you want me to have an
army of officers to purchase food-
grains® I want to know whether he
has monopolised the purchase of all
foodgrams or whether he purchases
two milhion tons as he says* In the
latter case from whom does he do 1t*
Would he advocate with the Home
Minuster today that because sometimes
law and order is not properly ad-
munistered by those on the field wa
should withdraw from that position*®
That is one gquestion

Mr Deputy-Speaker: How many
more are to be put like this?

Shri A. P Jain: The answer 1
contained m the statement which I
placed before the House The hoa
lady Member may go through it

oz Mfew e  Sow ARy
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Mr. Deputy-Speaker: Should I put
any cut motion specifically to the vote
aof the House?

@i Nagli Reddy: Cut motiom
No. 1877.

.lr. Deputy-Speaker: The guestios °

“That the Demand under the

it Y xad w1 AWy A oAy | head ‘Agriculture’ be reduced by
W TR W IR § T wm Wk B 100 (Failure to = implemens
¢ fs qi‘ a Wt e e State trade in foodgraing)™.
g ¥ The Lok Sabha divided: Ages 17; Noes
Tt 119.
Division No. 8] 44 e
AYES
Beneriee, Sbrl S. M. Xunbhan, Shri Rajendrs Singh, Akri
Barus, Shnt Hem Mohan Swarup, Shel Rso, Shri T. B. Vitwl
Braj Ruy Singh, Shrl Nals, Shri Vasudeven Reddy, Shri Negl
Chandramani Kalo, Shai Nayse, Shri V. P, Saksena, Shri 8. L.
Deulta, ShriP. S, Pandey, Shri Sarju Yadav, Shri
Gupta, Shri Sedban Patnaik, Shri U. C.
NOxB
Achar, Shri Ghosh, Shri N R. Narsysnasamy, Shet R.
Asjanappe, Shel Gounder, Shri K, Poriavwem! Naysr, Dr. Sushila
Arumugham, Shri R.S. Govind Das, Seth Nehru, Shrimatl Unse
Aromugham, Shri 8.R. Harvan{, Shri Anser Onker Lal, Shri
Aschemammbe, Dt. Haneda, Shri Subodh Padaly, Shei K. V.
Ayyskannu, Shri Jain, Shn A.P. Pehache, Shri
Balakrishnan, Shel Jhunjhuswals, Shri Palansiysndy, Shei
Benerfi, Shei P. B. Ranungo, Shn Patel, Shri Rejeshwer
Bacman, Shei Rasliwal, Shes Pottabbi Ragan, She
Besapps, Shri XKeskar, Dr. Pillai, Shr: Thaou
Besumateri, Shri Khedkat, Dz. Q. B. Prabhakae, Shri Navel
Bhakt Dasshen, Shei Kiledsr, SheiR. 8. Raghubic Sabal, Shel
Bhergava, Pandit Thakur Dag Kelshna, Shri M. R. Reghunath Singh, Shn
Bhatkar, Shei Rrishnsppe, Shri M, V Reghuramanh, Shri
Birbel Singh, Shei Rureel, Shei B. N, Rey Babadur, Shei
Birendre Singhii, Shn Labiri, Shei Rsju, Sbri D. S.
Boaroosh, Shn P. C. Laskar, $hef N. C. Ram Krishan, Shri
Brajeshwar Prasad, Shri Laxmi Bej, Shrimati Ram Shanker Lal, Shri
Chandrs Shanker, Shsi Meitl, Shri N. B. Ram Subhag Singh, Dr.
Chaturvedi, Shn Majithis, Sexdar Rameswarpy, Shei K. 8
Chettiar, Shri R. Ramanathan Mandal, Dr. Pashupet! Ranbir Singh, Ch.
Chunl Lal, Shei Mandal, Shei J Rangarso, Shrt
Das, Shri Shees Nareysn Maniyangs, Shri Raoe, Shri
Dustppe, Shri Manjula Devs, Shrimeti Raut, Shri Bhols
Dessi, Shri Moraths Mebta, Shri J. R. Reddy, Shei Remi
Deshmukh, Dr. P. S. Maetkots, Dr. Reddy, Shri Viewsnethe
Dube, Shri Mulchand Midbrs, Shei Bibhuti Roy, Shri Dishwanath
Dwivedl, heiM L Mozarks, Shei Rungeutg Sulss, 8hst
Bechesan, Shet 1. Munieamy, Shri N. R. Sadhy Raw, Shri
Qadcwad, Shri Fatesinghree Nalr, Shrt Kuttioidyosn S, Shel Dhagabet
Cenapethy , Skt Naliskoys, Shel Sahw, Siai Bamechwe
Ghess, Shei Sublmen Maldusgher, 8hri Semants, Siei 3. C.
Ghas), 832 M. K. Nanjappe, Shei Sabadt, Shel A 81
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m, Bhei P, O. Shobhs Ram, Shri Tabur, Stri Mobsmmed
Shad, Shri Msosdeadm Singh. Shsi D. . Tarig, Sheil A M
@hankarsiye, Shel Sinba, Shri Satyendes Neryas Thomes, Shel A M
Sharme, Pandit K. G, Sonawane, Shel Ulhe, Shri
Shornma, SiriD G Sugsndhi, Shri Unreo Singh, Shel
Sirma, Shri H, C. Sumat Prasad, Shri Upadhyay, Pandit Munshwar Dett
Shatms ShriR.C. Sundsr Lal, Shri Vyss, Shei Radhelal
The motion was negatived
Shri RBadha Raman (Chandm [The motwons for Demands for

Chowk): My vote is not recorded
there in spite of my pressing the
button.

Mr. Deputy-Speaker: It does not
materally aiter the result.

Shri 8. L. Saksena (Maharajganj):
ay cut motion No 1338 may be put
to the House.

Mr. Deputy-Speaker: The question
]

“That the Demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced to Re 1
(Failure to raise the minimum
price of sugarcane to Rs 175 @
maund) .”

The motion was negatsved

Mr. Deputy-Speakes: I take it that
the other cut motions are withdrawn
by the leave of the House.

The other cut motions were, by leagve,
withdrawn,

Mr. Deputy-Speaker: The question
i..

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the President,
to complete the sums necessary to
defray the charges that will come
m course of payment during the
year ending the Sist day of
March, 1960, in respect of the
heads of demands entered in the
second column  thereof against
Demands Nos. 38 to 41 and 119 to
121 relating to the Ministry of
Food and Agriculture.”

The motion was adopted

Grants which were adopted dy the
:ok Sabha are reproduced below—
d ]

DxMaxp No 88—Mousrey or Foos
AXD ACRICULTURE

“That & sum not exceeding
Rs 69,17,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
Sist day of March, 1960, in respect
of ‘Minustry of Food and Agricul-
m.on

Demanp No $7—Fomzer

“That a sum not exceeding
Rs 2,37,69,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
Sist day of March, 1980, in respect
of ‘Forest’”

DemanDd No. 38—AGRICULTURE

“That a sum not exceeding
Rs 9,21,10,000 be granted to the
President to complete the sum
necessary to defray the charges
whach will come tn course of pay-
ment during the year ending the
31st day of March, 1960, in respect
o! . Agnculture' n.

Demano No. 31—AGRICULTURAL
RESRARCH

“That a sum not exceeding
Rs 4,52,60,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1 course of pay-
ment during the year ending the
315t day of March, 1960, in respect
of 'Agricultural Research’”



10611 Demands

DaMAND NoO. 40—ANTMAL HUSBANDRY—

“That & sum not exceeding
Rs. 2,40,84,000 be granted to the
President to complete the sum
necessary to defray the chargee
which will come in course of pay-
ment during the year ending the
31st day of March, 1860, in respect
of ‘Animal Husbandry’”.

Dzmamp No. 4]—MISCELLANXOUS

DePARTMENTS AND OTHER ExXPENDITURE

UNDER YRE Mnpasrry or Foop
AGRICULTURE .

“That a sum not exceeding
Rs. 10,78,08,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
S1st day of March, 1860, in respect
of ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Food and Agricul-
m' l’.

Dxmaxp No. 119._Carrrar QurLAY ON
Formars

“That a sum not exceeding
Re. 12,81,000 be granted %o the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of “Capital Outlay on Forests’ ”.

Dxmawn No. 120_Purcrass or Foob-
GRAINS

“That a sum mot exceeding
Rs. 1,65,56,30,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment-during the year ending the
31st day of March, 1960, in respect
of ‘Purchase of Foodgrains’ ",

Davawxp No. 121—Orumm Carrear
OurLAY Or YAy MvsTrY or F0oOb AXD
Acxrcuryons

“That a sum not exceeding
Rs 33,39,92,000 be granted to the
Presidént ¢ complete the sum

APRIL 8, 1080

Ministry of Defence

Mr. Deputy-Speaker: The House
will now take up discussion on
Demands Nos. 8 to 12 and 109 relating
to the Ministry of Defence, for which
six hours have been allotted.

Hon. Members desirous of moving
cut motions may hand over at the
table within 15 minutes the numbers
of selected cut motions. I shall treat
them as moved if the Members in
whose names those cut motions stand
are present in the House and the
motions are in order.

DemAnD No. 8—-MINISTRY Or DErFENCE

“That a sum not exceeding
Rs. 36,392,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Ministry of Defence’".

Damaxp No. $—Duvamcx Smmvices,
ErrFecrivR-ARMY .

“That a sum not exceeding
Rs. 1,60,19,32,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Defence Services, Effective—
Army’ ".

Dumawp No. 10—Darxmcz Smmvices,
. Erracriva-Navy

“That « sum not exceeding
Ra. 16,88,67,000 be gramted to the
President ¢ complete the sam





